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PRASAR BHARATI
(BROADCASTING CORPORATION OF INDIA)
NOTIFICATION
New Dclhi, the 5th June, 2002

No. N-10/24/2001-PPC.—In exercise of thc powers conferred by clause (b) of Sub-scction (2) of Scction 33 read
with Sub-section (2) of Section 9 of the Prasar Bharati (Broadcasting Corporation of India) Act, 1990 (25 of 1990), the
Corporation, with the prior approval of the Central Government, hereby makes the following regulations, namely —

1. Short title and commencement: (i) These regulations may be called the Prasar
Bharati (Broadcasting Corporation of India) (Jumor Programme posts) Recruitment
Regulations, 2002.

(ii) They shall come into force on the date of their publication in the Official Gazette.

2. Application: These regulations shall apply to the posts specified in Column 1 of the
schedule annexed hereto.

3. Initial Constitution:  All persons appointed at the commencement of these rules
holding the posts of Transmission Executive including the posts designated as Sub-
Editor and assistant Editor (Scripts or Translation of Farm and Home or science
reporting or Tribal Dialect or Family Welfare or Educational Broadcast or Foreign
Language), Assistant (Foreign Language), Farm Radio Reporter and Field Reporter
and transmission executive (General and Production), Production Assistant
(Doordarshan), Film/Video Editor, Floor = Manager, Graphic Artist, Make-
up-Assistant, Lighting Assistant, Floor Assistant, Tailor, Cameraman Grade-III,
Laboratory Assistant (Junior Grade), Laboratory Assistant (Senior Grade), Carpenter
(Programme), Painter on regular basis and who have opted for transfer of their
services to the corporation shall be deemed to hiave been appointed as such by these
regulations. The service rendered by them before the commencement of these rules

shall be taken into account for deciding the eligibility for promotion etc. to the next

grade.
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Number of posts and scale of pay:  The number of posts and their scales of pay

shall be as specified in columns (2) and (3) of the Schedule annexed hereto.

Method of recruitment, age limit, qualification etc.: The method of recruitment,
age limit, qualifications and other matters relating to the said post shall be as

specified in the columns 4 to 11 of the said Schedule.

Disqualification :  No person- .

(a) who, has entered into or contracted a marriage with a person having a spouse
living; or

(b) who, having a spouse living, has entered into or contracted a marriage with any
person;

shall be eligible for appointment to the service:

Provided that the Corporation may, if satisfied that such marriage is
permissible under the personal law applicable to such person and the other party to

the marriage exempt any person from the operation of these regulation.

Power to relax: Where the Corporation is of the opinion that it is necessary or
expedient so to do, it may, with the previous approval of the Central Government, by
order, for reasons to be recorded in writing, relax any of the provisions of these

regulations with respect to any class or category of persons or posts.

" Savings:  Nothing in these regulations shall affect reservations, relaxation of age
limit and other concessions required to be provided for persons belonging to the
Scheduled Castes, the Schedules Tribes, Other backward Classes and other
categories of persons in accordance with the orders issued by the Central

Government for time to time.



SCHEDULE

Name of post T No. of posts Scale of pay Whether Selection by merit or Age limit for ditect recruits |
Selection-cum -Seniority
) (2) (3 (4) ()
A. Transmission Executive * 1841 (200D **Rs. 5000-150-8000 Selection-cum-Seniority {except for Between 18-30 years (Refaxable
(This includes posts designated as :- Transmission Executive (General and | upto 5 years) for employees of
1. Sub-Editor * subject to **Rs. 6500-200-10500 in | Production) for which it is selection Prasar Bharati.
2 Assistant Editor variation the case of existing by merit]
' incumbents and also Note . The crucial date for
(i)  Scripts, promotees of existing determining the age limit shall
(iiy Transtation; incumbents from feeder be the closing date for receipt of

(iii) Farm and Home,

(iv) Science Reporting;

(v} Tribal dialect,

(vi) Family Welfare,

(vii} Educational Broadcast;
(viii) Foreign Languages

3. Assistant (Foreign language)
4. Farm Radio Reporter
5. Field Reporter

B. Transmission Executive (General and
Production)

grades as on 25.2.1999

applications from candidates
except for the closing date
prescribed for those in Assam,
Meghalaya, Arunachal Pradesh,
Mizoram, Manipur, Nagaland,
Tripura, Sikkim, Ladakh
Division of Jammu and
Kashmir, Lahul and Spiti
District and Pangi sub-Divisions
of Chamba District of Himachal
Pradesh, Andamen and Nicobar
Islands and Lakshadweep.

RE
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Educational and other gualification required for direct recruits

(6)

A. TRANSMISSION EXFCUTIVE (GENERAL AND PRODUCTION)
ESSENTIAL QUALIFICATIONS .

I Degree of recognised University or equivalent qualification
Or
A Diploma from National School of Drama. New Delhi or a Diploma from the Film and Television Institute, Pune.
Or
A Diploma in Sound Broadcasting.

2 Proficiency in the language relevant to the vacancy.

DESIRABLE QUALIFICATIONS

Five years standing as a well-known writer in the language relevant to the vacancy or five years experience of creative writing in bock-form or experience of
creative writing for any Journal, Magazine or for Radio and capacity to prepare Scripts for broadcasts.

Knowledge of Hindi.

Knowledge of other languages of the area concemed

Voice suited for broadcasting

Experience of contributing articles to Newspapers/Maganneszadio and Television

[u—

:'Jll-h-wl\.]

B. TRANSMISSION EXECUTIVE

(i) TRANSMISSION EXECUTIVE (SCRIPTS)

ESSENTIAL QUALIFICATIONS *

1. Degree of a recognized University or equivalent qualification.
Or
A Diploma from National School of Drama, New Dethi or a Diploma from the Film and Television Institute, Pune.
Or
A Diploma in Sound Broadcasting,

2. Proficiency in the language retevant to the vacancy.
DESIRABLE QUALIFCIATIONS :

[t 2ok —I11 Lk ]
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1. Five years standing as a well-known writer in the language relevant to the vacancy or five years experience of creative writing in book-form or experience
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of creative writing for any Journal, Magazine or for Radio and capacity to prepare Scripts for broadcasts,
Knowledge of Hindi.

Knowledge of other languages of the area concerned.

Voice suited for broadcasting.

Experience of contributing articles to Newspapers/ Magazines/ Radio and Television.

2,
3
4.
5.

(iit)

(iv)

1. Bachdor’sdegree“itﬁl-ﬁndidengEshumahmbjeasmdﬂmofﬂnmounnﬁmofmmaﬁonandﬂnoﬂuumﬁnﬁjea.
2. Proficiency in the language / dialect relevant to the vacancy.

DESIRABLE QUALIFICTIONS :

1 Acquaintance with the culture, traditions and literature of the area concerned.

2. Knowledge of national and international affairs,

3. Five years experience as Translator/ Writer in the language / dialect relevant to the vacancy as the case may be,

4. Abhility to translate correctly from Hindi or English, as the case may be, into the dialect relevant to the vacancy and vice-versa.
5. Voice suited for broadcasting,

6. Knowledge of other languages of the area concerned.

1. Degree in Agriculture of a recognised University or equivalent qualification.
2. Proficiency in the language relevant to the vacancy.

DESIRABLE QUALIFICATIONS :

1.  Keen interest in development activities and rural areas.

. Ablhtytomhiawnwﬁy&omfﬁnimEnglnhmtoﬂrhngmgcrdmwﬁmvmymdwc&vm

3. Five years’ creative writing in book-from or experience of creative writing for any Journsls/Magazines or for Radio on agriculture subjects or two yeas’
field experience as Extension Worker (Gram-Sewak) or two years’ training as village level worker (Gram-Sewak) or six years’ experience as Gram-
Sewak or village Extension Officer and capacity to prepare scripts for broadcasting,

4. Voice suited for breadcasting.

5. Knowledge of other languages of the area concerned.

TRANSMISSION EXECUTIVE (SCTENCE REPORTING)
ESSENTIAL QUALTFICATIONS :

AIVNIHOVHLXE - VIANT 40 LIIZVvD HHL
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v
(vi)

(vii)

1. Degree in Science from a recognised University.
2. Proficiency in the language refevant to the vacancy

DES LE ALIFICTIONS :

1.  Acqusintance with culture, traditions and literature of the area concerned.

2. Knowledge of nationa! and imernational affairs.

3. Record of literary or debating or publications on scientific subjects.

4. Voice suited for broadcasting,

5  Knowledge of other language of the area concerned.

TRAN: SION EXECUTIVE (TRIBAL DIALE same as TRANSMISSION EXE 1AL TRANSLA

TRANSMISSION EXECUTIVE (FAMILY WELFARE)
ESSENTIAL QUALIFICATIONS :
1 ADegreein Social Science/ Social Work / Nursing from a recognised University

Or -
A Diploma in Rural Sociology and Community Development or Journalism from a recognised University or Institution.

2. Training in Health Education or Social Education or Mass Communication or Audio Visua! Education or Social Work or Family planning from a
Government/ Recogniséd Institution,
01- .
Two years’ field experience in Health or Social Education or Social Work or Famity Planning.

DESIRABLE QUALIFICTIONS :

1.  Experiencein prod;.xction and use of extension or Health Education Media.
2. Voice suited for broadcasting.

TRANSMISSION EXECUTIVE (EDUCATIONAL BROADCAST)
ESSENTIAL QUALIFICATION :
1. Degree of a recognised University or equivalent qualification.

2. Degree or Diploma in Education with two years teaching experience in 8 Government/ Recognised Institution.
3. Proficiency in the language relevant to the vacancy

[¥ Sn—II] Lk ]
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DESIRABLE QUALIFICATIONS : j

1.

2 Knowledge of additiona! Indian Languages.
3. Interest in medern methods of teaching.
4. Voice suited for broadcasting.
5. Knowledge of other languages of the area concerned.
(viii) TRANS ON EXE OREGIN LANGUAGES

ESSENTIAL QUALIFICATIONS :

1.
2

DESIRABLE QUALIFICTIONS .

N

NOTE

Experience of creative informative writing in bock-form or experience of creative writing for any Journal/ Magazines or for Radio, specially for children
and students. )

Bachelors degree with English as main subject or as medium of examinzation.
Diploma or Certificate in the language concerned.

Ability to type in the langnage concerned,

Ability to transiate from English to the language concerned.
Good Knowledge of current affairs.

Voice suited for broadcasting.

Proficiency in the relevant language means that a candidate must have studied in that language/ dialect upto Matriculation level and in case the relevant
language/ dialect is not taught as a subject in Matriculation, then the said language/ dialect must be the mother-tongue of the candidate or he/she should have !
the ‘working knowledge’ which shali be determined by the Recruitment Board. '

| Whether age and educational quafifications prescribed for direct recruits will Period of probation, if any ‘
apply in the case of promotees ’
) &)
No ) | Two vears for direct recruits

at
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Method of recruitment

—

)

(2) Transmission Executive and all posts other than
Transmission Executive 'C“:ﬂf:’.‘.'. and Praduction)

includad 1o T=nawission Exw,e

(b) Posts designated as Transmission Executive
{General and Production ) and included in
Transmission Executive

(i) 90% by direct recruitment.

(i) 10% by Rmmotion, faiting which by direct recruitment.

Forthe;m:poseotau‘ nnofvacanaesbetmﬂmdreﬁrwurhneﬂqtmamdpmmoﬂonqwtxthe

vacancies at the all the Stations or Offices of .

Alashvani and Doordarshan in a particular State or Union

Territory will be pooled together by Head of Akashvani Stations mdicated in esch case in Annexure-'B’ to

this Schedule.

100% by promotion failing which by direct recruitmernt.

Note - The vacancies for each State and Union Territory will be pooled together by the following Kendras,

Sl1 Name of States/ Union Territories Name of Station
No.
1. Andhra Pradesh Hyderabad
2, Arndaman and Niccbar Islands Port Blair
3 Arunachal Pradesh Itanagar
4 Assam Guwahati
5 Bihar Patoa
SA. | Chattisgarh Raipur
6. Delhi Delhi Station
7. Gujarat Ahmedabad
8 Goa Panaji
9. Haryana Rohtak
10. | Himacha! Pradesh Simla
11. | Jammu and Kashmir Srinagar
11A. | Jharkhand Ranchi
12. | Kamataka Bangalore
13. | Kerala Thiruvananthepuram
14, | Madhya Pradesh Bhopal
15. Mizoram Aizwal
16. | Meghalaya Shillong
17. | Msharashtra Bombay
18. . | Manipur Imphal
19 Nagaland Kohima
20 Orissa Cuttack
21 Punjab Jultundar
22 Rajasthan Jaipur
23 Tami! Nadu Madras
24 Tripura Agartala
25 Uttar Pradesh Lucknow

[+ 2o —I] Lik ]
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[ 25A. | Uttarancha! [A]mora
26. | West Bengal Calcutta
27. | Sikkim Gangtok
For the purpose of zone, the following Union Territories will form part of the States mentioned against each:
Chandigarh - Pumjab
Lakshadweep - Kerala
Pondicherry - Tami# Nadu
Daman and Due - Gujarat
Dadra and Nagar Havali - Gujarat
Grade from which premotion/ deputstion/sbsorption to be made If Departmental Promotion Committee exists, what is its composition
(10) : ' {11)
Promotion For promotion/ co fon :

(i) For Transmission Executive and all posts other than Transmission 1 Station Director — Chairman

Executive (General and Production } included in Transmission Executive - 2 Seniocr most Programme Officer not below the rank of Assistant Station
Director — Member
From amongst Senior Librarians (including those of the Directorate | 3. Senior most Engineering Officer not below the rank of Assistant Station
General: Akashvani, New Delhi) with three years regular service in the Engineer - Member
grade, failing which from amongst Programme Secretaries, Studio
Executives, Junior Librarians {including those of Directorate General :
Akashvani, New Delhi ) with five years regular service in the respective
grades;

(i1} For posts designated as Transmission Executive (General and Production)
end included in Transmission Executive;

From amongst Senior Grade General Assistants/ Copyists/Tape Librarians/
Instrument Repairers/Caretaker (Musical Instrument) and Junior Grade
General Assistants/ Copyists/Tape Librarians/Caretakers of Musical
instruments/Instrument Repairers with atleast three vears and five years
continuous service in the Senior or Jumtor grade respectively

AAVNIQIOVILXA * VIANT 40 ALLHZVD HL
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Name of post I~Il.u?.:rb-efTI Scaleof | Whether Age limit for Educational and other Whether age  Period of | Method of | Grade from | If Departmentai
of posts pay selection | direct recruits qualification required for | and probation, | recruitment | which Promotion
by merit direct recruits educational if any promotion/ | Committee exists,
or ! qualifications deputation/ | what is its
selection- prescribed for ghsorption | composition
cum - direct recruits to be made,
senionity will apply in
the case of
promotees
) @ €))] 4 N &) ©® ) (8) 9 {10) (11
2 *422 Rs. Not Between 18-25  Essential Not applicable. | Two 100% by Not For confirmation :
Production (2001} 5000- applicable | years (1) Degree froma years, direct applicable. [i} Deputy
Assistant 150- recognised recruitment. Director,
(Doordarshan) |*subject | 8000 Note 1. University, Programme/
ko Relaxable upto or Assistant

Tncludes wariation 35 years for Degree/ Diploms in Station

(1) Production  dependant employees of direction in TV/ Film/ Director -
Assistant  bn ¢ Prasar Bharati. Stage from a Chairman
(News and mworkload recognised Institute; (it) Seniot
Current Note 2 : The (2) Should have passed Administrative
Affairs) crucial date for Matriculation with Officer/

(ii) Production determining the language relevant to Administrative
Assistant age limit shall be the vacancy &s one of Officer -
{Animation) the closing date the subjects or as the Member

(i) Production for receipt of medium of (iii) Programme
Assistant applications instruction; Executive/
(Set from caundidates  [3) Knowledge of the Producer —
Erection) ; except for the culture and literature Member

[iv} Property ! closing date of the areas
Assistant i prescribed for concerned; and

(v} Production : [ those in Assam,  {(4) Adequate knowledge
Assistant | Meghalaya, of the subject related
(Photo) | Arunachai to a particular

{ Pradesh, vacancy.
I : j Mizoram,
5 | Manipur, Desirabie :
| Nagaland, Experience of handling,
i Tripura, Sikkim, storing and maintenance
" Ladakh Division pf properties and
: of Jammu and drobe in_stage, Film or
1 Kashmir, Lahul or experience in the
} and Spiti District discipline related to a
J and Pangi sub- articular vacancy.

[V Sole—I1] Lk ]
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If Departmental

Name No. of Scale | Whether | Age bimit for Educational and Whether age | Period of Method of | Grade from
of post posts of pay | Selecionby | direct recruits other qualification and probation, if | recruitment | which Promotion
mexsit or required for direct educational any promotion/ | Committee
Selection- recruits qualifications deputation/ | exists, what is its
cum - prescribed for absorption composition
Seniority direct recruits to be made
wiil apply in
the case of
promotees
4y (2) 3) 4 () (6) (0] (8) © (19) (i)
3 *97(2001) | Rs. Not Between 18 and | Essentials Not spplicable | Two years 100% by Not For confirmation :
Film/ 5000- | applicable. 25 years. {1) Matriculation or direct applicable (i) Deputy
Video * subject to | 150- equivalent recruitment . Director,
Editor | variation 8000 Note I : (i) Degree/ Diploma Programme/
dependant Relaxable upto in Film Editing Assistant
ot workload 35 years for from a recognised Station Director]
employees of Institute -Chairman
Prasar Bharati. or
3 years (i1) Senior
Note 2: The experience of Administrative
crucial date for Film/ video Officer/
determining the editing in Film/ Administrative
age limit shall be video studio; and Officer -
the closing date | (iii} Should have Member
for receipt of
applications examination (iii) Programme
from candidates equivalent to Executive/
except for the middle school Producer/ Edit
closing date standard with the Supervisor -
prescribed for langusge relevant Member
those in Assam, to the vacancy as
Meghalaya, one of the
Arunachal subdects except
Pradesh, when the
Mizoram, language
Manipur, concerned is the
Nagaland, mother tongue of
Tripura, Sikkim, the candidate or
Ladakh Division was the medium
of Jammu and through which be
Kashmir, Lahu} had schooling in
and Spiti District middle school
and Pangi sub- level.

[t 2ol —111 Lk ]
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Divisions of
Chamba District
of Himachal
Pradesh,
Andaman and
Nicobar Islands
and
Lakshadweep.
In the case of
recruitment
made through
the Employment
Exchange, the
crucial date for
determining the
age limit shall be
the last date upto
which the
employment
exchange is
asked to submit
the names.

Nate : The
qualification(s)
regarding

experiences iy/ are
relaxsble at the
discretion of the
Recruitment Board
in the case of
candidates belonging
to the Scheduled
Castes or the
Scheduied Tribes if
at any stage of
selection. The
Recruitment Board
is of the optnion that
sufficient number of
candidates from
these communities
possessing the
requisite experience
are not likely to be
available to fill up
the vacancy reserved
for them.

AUVNIQIOVUIXH VIANIAQ HLIAZYD JHL
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No.of | Scaleof | Whether Age limit for Educational and other Period of | Method of | Grade from If DCP exists, what |
posts pay Selection | direct recruits qualification required probation, | recruitment | which is its composition
by merit for direct recruits if any promotion/
or qualifications deputation/
Selection- prescribed for gbsorption to
cum - du-ect recru:ts be made.
Ser ority
[ () 3) @ | &) (6 (8) %) (10) {4y
* 76 Rs. 5000- Selection | Between 18 and | Egsential Not 100% by Floor For promotion :
(2001) 150-8000 | by merit | 25 years p) Matriculation or applicable | promotion | Assistant with h) Controller of
equivalent five years Programmes -
* subject ii) Diploma from service in the Chairman
to Note 1 recognised grade (i) Deputy Director
variation Relaxable upto institute in Stage rerdered after (Administration)
dependant 35 years for Craft; or appointment — Member
on employees of Three years thereto on (iii) Producer Grade-
workload Prasar Bharati. experience in regular basis I - Member
Floor
Note 2 : The Management in For confirmation :
crucial date for Stage, Film or i} Deputy Director
determining the television. (Programme)/
age timit shall Assistant Station
be the closing MNote . The Director -
date for receint | qualificationds) Chairman
of applications regarding experiences ii) Senior
from candidates | is/ are relaxable at the Administrative
except for the discretion of the Officer/
closing date Recruttment Board in Administrative
prescribed for the case of candidates Officer -
those in Assam, | belonging to the Member
Meghalaya Scheduled Castes or Fm)
Arunachal the Scheduled Tribes Executive /
Pradesh, if at any stage of Producer -
[ I Mizoram, selection. The Member
Manipur, competent authority
] Nagaland, is of the opinion that
] Tripura, Sikkim, | sufficient mumber of
[ , Ladakh Division | candidates from these
’ of Jammu and commumities
Kashmir, Lalul | possessing the
L and Spiti requisite experience

[ S0 —11] Lk, )
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District and

Divisions of
Chamba District
of Himachal
Pradesh,
Andaman and
Nicobar Islands

Lakshadweep.
In the case of
recruitment

the Employment
Exchange, the
crucial date for
determining the
age limit shall
be the last date
upto which the
employment
exchange is
asked to submit

are not likely to be
available to £ll up the
vacancy reserved for
them.

AGVNIIOVILIXH © VIANI 40 SLIAZVD JHL
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Name of No.of | Scaleof | Whether Age limit for Educational and | Whether age |{ Period of | Method of | Grade from | If Departmental
post }  posts pay Selection by | direct recruits other and probation, | recruitment | which Promotion
oerit or qualification educational if any promotion/ | Committee exists,
Selection- required for qualifications deputation/ | what is its
cum - direct recruits prescribed * absorpticn | composition
Seniority for direct to be made.
recruits will
apply in the
case of
promotees )
) (&) 3) 4 ) (6 ) (8) ) (19 (11
F * 104 Rs. Not Between 18 and | Essential - Not Two years | 100%by | Not For confirmation .
Graphic (2001) 5000- applicable 25 years (i} Diploma in applicable direct applicable  [i) Deputy Director
Artist 150-8000 Fine/ recruitment (Programme)/
: * subject Note 1 . Commercial : Assistant Station
\ ! to Relaxable upto Art from a Director -
| variation 35 years for recognised Chairman
dependant employees of Institute, and
on Prasar Bharati. (i) Matriculation (i} Senior
workioad or equivalent Administrative
Note 2 : The with language Officer/
crucial date for relevant to the Administrative
\ determining the vacancy as Officer -Member
age limit shall be one of the
\ the closing date subject or as [iii) Programme
for receipt of medium of | Executive/
applications instruction, Producer/ Graphic
from candidates : Supervisor -
except for the Desirable : E Member
closing date (i} Two years !
prescribed for experience of
those in Assam, preparation of
Meghalaya, visual and
Arunachal lettering, in/
Pradesh, Government
Mizoram, or
Manmnipur, commercial
Nagaland, organizations,
Tripura, Sikkim, |(ii} Knowledge of
Ladakh Division more than one
of Jammu and Indian
Kashmir, Lahul language of
L J | and Spiti District the standard

[t =aB—TIT Lk ]
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; and Pangi sub-
I Divisions of
Chamba District
. of Himachal
Pradesh,
Andama- and
Nicobar Islands
and
Lakshadweep
In the case of
recruitment
made through the
Emplovment
Exchange. the
crucial date for
- determining the
l age limit shall be
. the last date upto
| which the
employment
| exchange is
asked to submit
! the names.

|

|
|
|

mentioned |
against item

(i) under |
essential ]
qualifications. i

AAVNIQIOVHLXH | VIANI A0 LIFZV) AHL
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Name No. of Scale tv}eﬂn Age limit for Educational and other | Whether age | Period of Method of | Grade from | If Departmental
of post posts of pay [Selection direct recruits qualification required | and probation, | recruitment | which Promotion
by merit or for direct recruits educational if any promotion/ | Committee exists,
Selection- qualifications deputation/ | what is its
cum - prescribed absorption | composition
Seniority for direct to be made
recruits will
apply in the
case of
_promotees
() (2) 3 (C)] 3 (6 10} (8) 0O (109 (1)
6 * 46 ' Rs. Not Between 18 and | Essentials Not Two years. | 100% by Not For confirmation :
Make-up- (2001) 5000- ppplicable. | 25 years. (i) Matriculation or applicable. direct applicable.  [i) Deputy Director
Assistant 150- equivalent, recruitment (Programme)/
* subject | BOOO Note 1 . (i) Diploma or Assistant Station
to Relaxable upfo certificate from a Director -Chairman
| variation 35 years for recognised [ii) Senior
i dependant employees of Institute with Administrative
on Prasar Bharati specizlisation in Officer/
workioad Make-up Administrative
Note 2 : The or Officer ~-Member
cruciel date for | (iti) Three years’ (iii) Programme
determining the practical Executive/
age limit shall be experience of Producer/ Make-
the closing date make-up in stage, up-Artist —
for receipt of film or television.. Member
applications
from candidates | Note: The
except for the qualification(s)
closing date regarding experiences
prescribed for is/ are relaxable at the
those in Assam, discretion of the
Meghalaya, Recruitment Board in
Arunachal the case of candidates
Pradesh, belonging to the
Mizoram, Sciheduled Castes or
Manipur, the Scheduled Tribes
! Nagasland, if at any stage of
. Tripura, Sikkim, | selection, the
Ladakh Division | Recruitment Board is
of Jammu and of the opinion that
Kashmir, Lahu] sufficient number of
] and Spiti District | candidates from these

[t 208 —1IT Llh ]
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and Pangi sub-
Divisions of
Chamba District
of Himachal
Pradesh,
Andaman and
Nicobar Islands
and
Lakshadweep.
In the case of
recruitment
made through the
Employment
Exchange, the
crucial date for
determining the
age limit shall be
the last date upto
which the
employment
exchange is
asked to submit
the names.

'} communities

possessing the
requisite experience
are not likely to be
 available to fill up the
vacancy reserved for
them.
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Scale

Name of No. of Whether Age limit for Educational and Whether age | Period of Method of [ Grade from | If Departmental
post posts of Selection | direct recruits other qualification and probation, recruitment : which Promotion
pay | bymerit | required for direct educational if any promotion/ | Commitiee exists,
‘ or ; recruits qualifications deputation/ | what is its
Selection- | prescribed absorption | composition
! | cum - for direct to be made
; ' Seniority recruits wilt
i apply in the
: case of
_promotees
1) 2 3) 4 () (6) )] (8) 9 (10) (1)

7 *36 Rs Not Between 18 and | Essential : Not Two years | 100% by Not For confirmation !
Lighting (2001} 4500- | applicable | 25 years (i) Matriculation or applicable ! direct applicable  {i) Deputy Director
Assistant 125- its equivalent recruitment {Programme)/

* subject | 7000 Note 1. {1i) Three years Assistant Station
to Relaxable upto experience in Director -
) variation 35 years for lighting in stage, Chairman
dependant ! employees of films or television.
on | Prasar Bharati. [1i} Senior
workload Note . The Administrative
Note 2 : The qualification(s) Officer/
' crucial date for ! regarding experiences Administrative
! determining the | is/ are relaxable at the Officer — Member
age limit shall be | discretion of the
' the closing date | Recruitment Board in (iii)Video Executive/
for receipt of ! the case of candidates Cameramen
applications | belonging to the Grade-I - Member
from candidates | Scheduled Castes or
except for the the Scheduled Tribes ‘ [tv) Programme
closing date if at any stage of Executive/
prescribed for selectiory, the Producer -
those m Assam, Recruitment Board is | Member
: Meghalaya, of the opinicn that '
' Arunachal sufficient number of
| Pradesh. candidates from these
| Mizoram, communities
: Manipur, possessing the
: Nagaland, . requisite experience
Tripura, Sikkim, | are not likely to be
| Ladakh Division , available to fill up the
of Jammu and vacancy reserved for

Kashmir, Lahul

them.
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IntiRlbbe @ Ehiplk 4o Rilbk

154



and Spiti District
and Pangi sub-
Divisions of
Chamba District
of Himachal
Pradesh,
Andaman and
Nicobar Islands
and
Lakshadweep.

In the case of
recruitment
made through the
Employment
Exchange, the
crucial date for
determining the
age limit shall be
the last date upto
which the
employment
exchange is
asked to submit
the names,

AVNIQHOVILXH | VIANT 40 AL1FZVH HHL
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( Name of No of | Scale | Whether Age limit for Educational and Whether age | Period of | Method of | Grade from | If Departmental
post posts | of pay | Selection : direct recruits other qualification and probation, | recruitment | which Promotion
by merit or required for direct educational if any promotion/ | Committee exists,
Selection- recruits quatifications deputation/ | what is its
cum - prescribed for absorption composition
[ Seniority direct recruits to be made
| will apply in
| | the case of
I / promotees
(1} @ | 3 ; & () (6) (7} (8) © ~ (19} (11
8 * 232 Rs. Not Between 18 and Essentials - Not Two years | 100% by Not For confirmation :
Floor {2001) 4000- | applicable | 25 years (i) Matriculation or | applicable direct applicable 1) Deputy Director
Assistant 100- . | equivalent: recruitment {Programme)/
* subject | 6000 Note 1. (ii) Three years Assistant Station
' to Relaxable upto 35 experience in | Director -
variation years for handling, Chairman
dependant employees of erection of sets in
on Prasar Bharati. stage, film or [ii) Senior
| workload television; Administrative
: Note 2 The (iiiYGood physique Officer/
crucial date for and capacity for Administrative
determining the undertaking | Officer -
! | age limit shall be streruous ( Member
! the closing date physical work
' for receipt of km) Programme
‘ , applications from ! Note : The Executive/
| candidates except | qualification(s) Producer —
. for the closing regarding Member
( date prescribed experiences is/ are
: for those in relaxable at the
i - Assam discretion of the
[ . Meghalaya, Recruitment Board
' ’ | Arunachal | in the case of |
i - Pradesh. candidates
t ) Mizoram, belonging to the
) Manipur, Scheduled Castes or
; | Nagaland, the Scheduled
| : Tripura, Sikkim, | Tribes if at any stage
i | ! Ladakh Division | of selection. The |
| ‘ of Jammu and Recruitment Board
: | I Kashmir, Lahul is of the opinion that
L | and Spiti District | sufficient number of | L ]
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crucial date for

age linmit shall be
the last date upto
which the
employment
exchange is asked
to submit the

candidates from
these commumities
possessing the
requisite experience
are not tikely to be
avzilable .o fill up
the vaca 1oy reserved
for them.
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Name No. of Scale | Whether Age limit for direct Educational and Whether age Period of | Method of | Grade from | If Departmental
of post posts of | Selectionby | recruits other qualification | and probation, | recruitment | which Promotion
psy | merit or required for direct | educational if any promotion/ | Committee exists,
Selection- recruits qualifications deputation/ | what is its
am - prescribed for absorption | composition
Seniority direct recruits to be made.
will apply in
the case of
motees
(69] 2} €] 4) (5 (%) M (3) ® {10) (11) |
9. *11 Rs. Not Between 18 and 25 Essentialy Not applicable | Two years | 100% by Not M
Tailor (2001) 4000- | applicable years (i) Diploma or direct appticable | (i} Deputy Director
100- certificate m recruitmest
* subject | 6000 Note 1 : Relaxable upto Tailoring from Assistant
to 35 years for employees recognised Station Director
varigion | of Prasar Bharati. Institute; - Chairman
dependant 1 (ii) At least three
on Note 2 : The crucial years (ii) Senior
worlkload. date for determining the experience in Administrative
age limit shallbethe |  Tailoring. Officer/
closing date for receipt Administrative
of applications from Note - The Officer -
candidates except for qualification(s) Member
the closing date regarding
prescribed for those in | experiences is/ are (iti} Programme
Assam, Meghalaya relaxable at the Exccutive/
Arunachal Pradesh, discretion of the Producer -
Mizoram, Manipur, Recruitment Board Member
Nagaland, Tripura, in the case of
Sikkim, Ladakh candidates
§ Division of Jammm and | belonging tothe
I Kashmir, Labui and Scheduled Castes
! Spiti District and Pangi | or the Scheduled
| sub-Divisions of Tribes if at any
: Chamba District of stage of selection.
: Himachal Pradesh, The Recruitment
t Andaman and Nicobar | Board is of the
’ Islands and opinion that
Lakshadweep. In the sufficient mmber
case of recruitrnent of candidates from
made through the these commumities
[ Employment Exchange, | possessing the

¥ S0 —I11 Lk ]
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the crucial date for possessing the
determining the age requisite

limit shall be the last experience are not
date upto which the likely to be
employment exchange available to fill up
is asked to subimit the the vacancy
names. reserved for them.
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"Name of No. of Scale | Whether | Age limit for Educstional and Whether age | Period of | Method of Grade from If Departmental
post posts of | Selection | direct recruits other qualification | and probation, | recruitrent which Promotion
pay | by merit required for direct | educational | if any promotion/ Committee
or recruits quatfications deputation/ exists, what is its
Selection- prescribed for absorption to | composition
cum - direct recruits be made.
Seniority will apply in
the case of
promotees
) 2) 3 4) (5} (6). () 8)_ (5) (10) an
10. * 150 Rs. Selection- | Not exceeding Essential : No Two years [i) 50% by Promotion from FI) Director of the
Cameraman | (2001) 5000- | cum- 30 years . Passed twelth promotion — Lighting concerned
Grade-11I 150- | Semionity | (Relaxable upto Standard or failing A ssistants in Kendra -
* subject | 8000 five years) for equivalent whichby  Doordarshan(Rs { Chairman
to employees of (Preferably with Direct 4500-125-
variation Prasar Bharati Science Recruitment [1000) with  [2) Video
dependant subjects), minimum five Executive or
on Notz . The . Should have (i) 50% by lears regular Senior
workload, crucial date for minitrm three Direct service and Cameraman
determiming the years’ Recruitment jave Grade-I -
age limit shallbe |  experience in Successfully Member
the closing date motion picture completed three
for receipt of photography of pionths’ [3) Representative
applications photography conversion of Directorate
from candidates involving kourse by Indian | General,
except for the handling of Institute of Mass | Doordarshan
closing date 16mmv 35mm, Communications | not below the
preseribed for U-matic or Departmental | ievel of Deputy
those in Assam, cameras as LTrammg Controller of
Meghalaya, Assistant linstitute. Programmes -
Arunachal Cameraman Member
Pradesh, with any movie
Mizoram, production
Manipur, company. TY
Nagaland, software supply
, Tripura, Sikkim, company or any
i Ladakh Division video studio, or
| of Jammu and minimum three
‘ Kashmir, Lahui years
and Spitt Dastrict experienice as
and Pangi sub~ independent still
Divisions of photographer L
[ Chamba District working with

[v 2om—TI1 Lik ]
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of Himacha! news paper/
Pradesh, news agencies.
Andaman and If above criteria
Nicober Islands met then selection
and will be done by
Lakshadweep. Recruitment Board
In the case of which will select
made through the | by:
Employment {iy A technical
Exchange, the camera test, and
crucial date for (ii) interview
determtining the I
age limit shall be l
the last date upto
which the
employment
exchange is
asked to submit
J the names.

9
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Name of No. of Scale | Whether | Age limit for direct [ Educational and Whether age | Period of Method of | Grade from | If Departmental
post posts of | Selection | recruits other qualification | and probation, recruitment | which Promotion
! pay by merit required for direct | educational 1 if any promotion/ | Committee exists,
or recruits qualificatians deputatiory | what is its
i Selection- prescribed absorption | composition
cum - for direct to be made.
| Seniority rectuits will
i apply in the
J case of
| promotees
(1) 2 3 @ (5] 6 )] & (6] (10) (1)
11 *5(2001) | Rs. Not Between 18 and 25 Essential . Not | Two years 100%2 by Not For confirmation :
Laboratory 4000- | applicable | years. [{) Matriculation or applicable direct applicable 1. Deputy Director
Assistant  fsubject to | 100- equivalent with recruitrment Programme/
{Junior Wariation 6000 Note I - Relaxable Science. Assistant Station
Grade) dependant upto 35 years for (i) Two years’ Director -
on employees of Prasar experience in Chairman
hvorkload. Bharati. Laboratory 2. Senior
! | work, store- Adminpistrative
! Mote 2 . The crucial keeping and : Officer -
' [ date for determining maintenance of I Member
i the age limit shall be Laboratory 3. Programme
J the closing date for equipment Executive/
receipt of (iii} Should have Producer -
applications from passed Member
candidates except for Matriculation
the closing date with language
prescribed for those relevant to the
in Assam, Vacancy as one
!I Meghalaya, of the subject or
! Arunachal Pradesh, medum of
Mizoram, Manipur, instructions.
Nagaland, Tripura,
Sikkim, Ladakh Note . The
Division of Jammu qualification(s)
and Spiti District and | experience is‘are
Pangi sub-Divisions relaxable at the
of Chamba District of ! discretion of the
Himachal Pradesh, Recruitment Board

[+ 2ok —TI7 Lelb ]
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Andaman and 7 in the case of

| Nicobar Islands and

Lakshadweep. In the
case of recruitment
made through the
Emplioyment
Exchange, the crucial
date for determining
the age limut shall be
the last date upto
which the
employment
exchange is asked to

© submit the names.

candidates
belonging to the
Scheduled Castes

* and the Scheduled

Tribes if at any
stage of selection
the Recruitment
Board is of the
opinion that
sufficient number
of candidates from
these communities

. possessing the

requisite
experience are not
likely to be
available to fill up
the vacancy
reserved for them
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Name of No. of Scale | Whether | Age fimit Educational Whether age | Period of Method of | Grade ffom | If Departmental
post posts of | Selection | for direct and other and probation, | recruitment | which Promotion
pay | by merit recruits qualification educational if any promotion/ | Committee exists,
or required for qualificetions to be made, | what is its
cum - for direct
apply in the
case of
. _promotess
) _2) (3) (4) (5) (6) &)} (8) () (10) (11)
i2. *2(2001) | Rs. Selection- | Not Not applicable | Not Not 100% by Laboratory | For prometion :
Laboratory 4500- | cum- applicable applicable applicable promotion | Assistant 1. Controller of
Assigtant  [Msubject to | 125- | Seniority (Jumior Programmes —
{Senior waristion 7000 Grade) with Chairman
Grade) dependant five years | 2. Deputy Director of
on regular Administration -
workioad service in Member ;
the grade. 3. Deputy Controller
’ of Programmes —
Member

[V fog~TII Ltk |
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Name of No. of Scale | Whether | Age limit for Educationsl & other | Whether age | Period of | Method of | Grade from | If DCP exists, what |’
post posts of | Selection | direct recruits qualification required | and probation, | recruitment | which is its fomposition |}
pay | by merit for direct recruits educational | if any promotion/ - %
or qualifications deputation/
Selection- prescribed absorption
cum ~ for direct to be made.
apply in the
case of
promotees
K0)) (2) - () 4 (5) 6) €)] (8) 9 (10) (1i)
13, *80 (2001) | Rs. Not Between 18 and | Egsentia] Not Two 100% by Not For confirmation :
Carpenter 4000- | applicable | 25 years. (@) Should have appliceble years direct appliceble 1. Deputy Director
(Programme) Fsubject to | 100- passed eigth recruitment Programme/
tation 6000 Note I ; standard; Asgistant Station
Relaxable upto (ii) Certificate in Director - -
35 years for carpentary from a Chairman
oad, employees of recognised 2. Senior
Prasar Bharati Instinrte Administrative
or Officer — Member
Note 2. The Not less than 3 3. Programme
crucial date for years experience Executive/
determining the in wood craft. Producer -
age limit shall be Member
the closing date | Degirabi¢ :
for receipt of Experience of
applications construction sets for
from cendidates | stage, film and
except for the television.
dlosing date
prescribed for Note : The
those in Assam, | quafification(s)
Meghalaya, regarding experience
Arunachal is/are relaxable at the
Pradesh, discretion of the
Mizoram, Recruitment Board tn
Manipur, the case of candidate
Nagaland, belonging to the
Tripura, Sikkim, | Scheduled Castes or
Ladakh Division | the Scheduled tribes
of Jamme and if at any stage of
Kashmir, Lahy selection the
and Spiti District | recruitment Board is
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and Pangi sub-
Divistons of
Chamba Distnct
of Himachal
Pradesh,
Andaman and
Nicobar Islands
and
Lakshadweep
In the case of
recruitment ;

, made through the |

! the names g

. the Jast date upto

. Employment

Exchange, the
crucial date for
determining the
age limit shall be

which the
employment
exchange s
asked to submit

" of the opinion that

+ sufficient number of
candidates from these
' communities

i possessing the

requisite experience
are not likely to be

available to fill up the
' vacancy reserved for

them.

!
!
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Name of | No.of | Scaleof | Whether | Age lmmit for direct Educational and Whether age | Period of | Method of | Grade from | If Departmental
post posts pay Selection | recruits other qualification and probation, | recruitment | which Promotion
by merit required for direct educational of any promotion/ Committee exists,
or recruits qualifications deputationy | whatisits
Selection- prescribed absorption composition
cum - for direct to be made.
Seniority recruits will
‘ apply in the
case of
promotees
€9, 2 3} (% e {6) (D (8) 5 (10} (11)
14, 37 Rs, Not Between182and 2 5 Essential : Not Two years | 100% by Not For confirmation :
Painter {2001) | 4000- | applicable | years. (i) Ability to read applicable direct applicable 1. Deputy Director
164~ " and write in any recruitment Programme/
*subject | 600G NoteeI Relaxable language; Assistant Station
ko upto 3¥yearsfor | (i) Minimum of Director -
variation emplayees of Prasar |, three years Chairman
dependa Bharati. i experience of 2. Senior
nt on i painting sets for Administrative
workload Note 2 The-crucial stage, film or Officer -
date for determining | television Member
the age limit skall be | or 3. Programme
the closing date for | (iii} Certificate in Executive/
receipt of painting from a Producer -
applications from recogmised Member
candidates except for Institute.
the closing date
prescribed for those Nete : The
in Assam, qualification(sy
Meghalaya, experience is‘are
Arunachal Pradesh, relaxable at the
Mizoram, Manipur, discretion of the
Nagaland, Tripurs, Recruitment Board
Sikkim, Ladakh in the case of
Division of Jammu candidate belornging
and Kashmir, Lahul to the Scheduled
and Spiti District and | Castes or the
Pangi sub-Divisions Scheduled tribes if at
of Chamba District of | any stage of
Himachal Pradesh, selection the
Andaman and recruitment Board is
Nicobar Islands and of the opmion that
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Lakshadweep. Inthe

case of recruitment
made through the
Employment
Exchange, the crucial
‘'date for determining
the age limit shall be
the last date upto
which the
employment
exchange is asked to
submiit the names.

sufficient number of
candidates from
these comnmunities
possessing the

are not likely to be
available to fill up
the vacancy reserved
for them.

K 5. SARMA, Executive Member *
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